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In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),  
       Hon’ble Mr. Jatindranath Swain, Member (Technical)  

  

For Orders 

 

S.No.  Case No.  Name of the Parties  Counsel for Appellants  Counsel for 

Respondents  

1.  Comp App (AT) (CH) 

No. 45/2021 

For Condone Delay  

IA No. 549/2021  

 

D. Asokan  

Vs  

Girija 

Muthukrishnan & 

Anr.  

WITH 

Mr. Raj Carolin V Mr. Hari Kumar G. 

Nair- R1 

Mr. Athiban Vijay AK- 

R2 

2.  Comp App (AT) (CH) 

No. 3/2022 

S.T. Reddiar and 

Sons (Quilon) P Ltd 

rep by its Chairman 

& Director D Asokan 

Vs  

Girija Muhukrishnan  

WITH 

Mr. Raj Carolin V Mr. Harikumar G 

Nair 

3. Comp App (AT) (CH) 

No. 5/2022  

For Condone Delay 

IA No. 42/2022  

For Exemption  

IA No.43/2022  

For Stay  

IA No.44/2022 

S. Vijayakumar  

Vs  

Girija Muthukrishnan 

& Anr 

Mr. K. Gowtham 

Kumar  

Mr. Athiban Vijay 

Mr. Harikumar G 

Nair- R1  

Mr. Raj Carolin V,  

Mr. MK Sumod R2 

  

Copy to:  

By the order of Hon’ble Member (Judicial)  
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